
HP STATE POLLUTION CONTROL BOARD  
Him Parivesh, Phase-III, New Shimla (H.P.) 

No. PCB-OA No. 143/2022- 1111 3141 12-02,/..- 	Dated: 	I c; 
To 

1,1'he Registrar General 
Hon'ble National Green Tribunal 
Faridkot House, Copernicus Marg, New Delhi-110001 

Subject: 	Notice of hearing in Suo Moto matter-OA No. 143/2022. In re: "7 killed in 
blast at firecrackers factory in Himachal Una", published in the Tribune 
dated 22nd February, 2022; 
Response/Report thereof.  

Sir, 

This has reference to the Notice dated 23.02.2022 (issued by Deputy .  

Registrar, NGT) on the subject cited above. 

In this connection, a report was solicited from the State Board's Regional 

Office at Una. The Regional Officer, HPSPCB, Una, has submitted a detailed report in 

the matter (annexed as Annexure-A) which may kindly be placed on record please. 

The matter is further being examined by the State Board and further action 

shall be taken on the basis of findings in the inquiry and as per norms. 

(Enclosed: As above) 

Yours faithfully, 

Member Secretary 
HPSPCB, Shimla, ; 	

gel. No. 0177-2673766. 
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